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on account)
1 2 3
Revenue Captital
Rs. Rs.
103. Grantsto Council of Scientific and Industrial Research 14,60,83,000

DEPARTMENT OF SPACE
104. Decpartment of Space .

PARLIAMENT, DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS, SECRETARIATS OF THE

10,28,76,000 13,96,34,000

PRESIDENT AND VICE-PRESIDENT AND
UNION PUBLIC SERVICE COMMISSION

105. Lok Sabha
106. Rajya Sabha
107. Department of Parliamentary Affairs .

108. Secretariat of the Vice-President

1,49,27,000 .-
48,67,000 .
4,67,000

1,18,000

13.33 hrs.

APPROPRIATION (VOTE ON AC-
COUNT) BILL*, 1982.

THE MINISTER OF FINANCE
(SHR] PRANAB MUKHERJEE): I beg
to move for leave to introduce a Bill
to provide for the withdrawal of cer-
tain sums from ang out of the Con-
solidated Fund of India for the ser-
vices of a part of the financial vear
1982-83.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bill to provide for the with-
drawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83."

The motion was adopted.

— e

— o —— —

SHRI PRANAB MUKHERJEE: I

introducet the Bill.

I beg to movet:

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83, be taken
into consideration.”

MR. SPEAKER: Motion moved:

“That the Bill to provide for the
withdrawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1982-83, be taken
into consideration.”

Now Shri Ramavatar Shastri.

- — —_

*Published in Gazette of India Extraordinary, Part II, section 2, dated

. 16-3-1982.
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W WEAR W ()
TEAM TGITT . oovveov oo :

W wew fag awar o (AR
faesit) @ oo TG 7

MR. SPEAKER: No. bhojan; only
bhojan,

13.34 hrs.

[Mg, DE'UTY-SPEAKER {1 the Chairl

st TRTEAR WEA 0 Heas
wEiRE, A4 qEEE & T
wfreee e & faafesr & @
AT IS AT GAAT WTOFRI A

T HT #ERA T FIETA FH-
rfat F7 HEE 9T A AT
=, afer TFEE F YT FgAT TIAT
¢ 5 gg wIEUT ar STE &, SfE
FAIfCAl & HW F A(ET I
qFE A T AL AT TG Fa |

g Far & 7 o = fewai
FT AFAT G0 AT AT IEHT M-
Fve T & fewa fhama § 9T F30 |
ag FAANET FT ATAH] [ AT
amt ¥ faege favda & 1 S "
a3 @ 2 Sey @ew ¥ fam oed
ar 5 S AEE WA AT ST
afes oar =g R @

A WEled, WU WA &
wEaTd ¥ ger ann f& FHerrEl
F 9 ®WeAl ¥ AR A oW AMA
F¥  Fag-w AT ANG AR §Q
T@FT SreEr faw fear g AR
St Wi A g fF s wR
STt FtefRat w1 Weas WA # fwedl
% 7% A FT 2 |

MR. DEPUTY-SPEAKER: You are .

PR T 5 R
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SHRI RAMAVATAR SHASTRI. How
can I raise only poinis?

MR. DEPUTY-SPEAKER: Come to
the point. .

SHRI RAMAVATAR SHASTRI: Let
me speak. Not omy »aints—I want to
explain.

MR. DEPUTY-SPEAKER: You raised
a point about the freedom fighters. You
are a very senior Member. I cannot
teach you.

SHRI RAMAVATAR SHASTRI- I
have not talked about it so far. I will
come to it. .

7 Ug 8 @ 91 fF aEm F4-
ST T ¥ g faow AT 2
ITHT FAT & fF FE T T o &ro
e Fv aid-gm fear 1. @
o ¥ @@l &1 @ ¥ TAT FAT
aifge 41 | A TG FT WG
¥ 5 s W F femm owmey
qiur FT &Y S | AT AR S d
fraza 2 f& s wwam fEar s

@Y ad  TEdaar daraal &

gl 9< A8l IIWET | WX
frey 3 3I3TAT T a1 # @ Ierar |
il 1 @@ 20 WX Tl &dl-
fagi &1 Gua & ar g 1 e
6 WE % A« FEr 47 1 1980
¥ ogoek 7 7z afwa fem fF
fom @ & fadars W g@i q
Freee AT fFT F HWT IGF FE ST
FEETIRE  Ja T ¥ IART AT
Fow &Y et | 3EE fAg 31 SR
1980 Fr fafe @ F T | <
3g fafa &1 31 99aEQ, 1982 aF
ger faar mar | @ fofg =1 @
X #X 31 WIE, 1982 T& ;A
fear waT | T SO N, § ART AT
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T § 5 % & g % wifs
FF faaE FA gwR ¥ aree
¥ e a—aF @t F am g
AR QW # 401710 STE&ETH ATE |
T o§ ¥ T § faed aga
T g H oA ¥ Ivene A |
o€ ug U AN N 34078 IvEand
| fRR ¥ 87,457, mrme ¥
30,944, 3T ¥ 25,918, IO ¥4
q 26,552, 9fv=w @ ¥ 24,772,
AEH § 24,712 W Ty w24
¥ 21,214 T AE | g faen-
F AT TF 40,1710 IS 9%
T g fafr it ey g
gHar &8 fF 9= ¥ © g oaw

:
:
3
g

%wa#ﬁmm?mm
gex wEEAT {9 & faw gros
FE war FEeET oS 0 afz w5
9 WF 9T A @, T T a%
3 g AT SR AW AT & ok
Ty @ & & 8 ¥ 2,000 %o
g A HT A AnI AT e
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T AT wgd 3 faww ¥ o
W g, W fremdm ¥ fao EC -
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¥ fae 2 &1, e ag afw arwa
# @ Al O @d gy arr &
HTHT TEIT FT HIF, =T HI waTeq
g AT WTRT, 39 a7 F faw
S 4TAfw w @ AT =1fEw |

7Y AT awA @ oagd &
HEWE G919 IBM ¢, IT FT a<F
AGHT SE TET 9120 | 9% fa=r
T W oG W 3 waw ¥ 3w
TAAT FF T FIT AT | WG qER
T, TP AW S qaemsy |

MR. DEPUTY-SPEAKER:  Mr.
Chandrajit Yadav. Only one Member

Is there. After that the Finance Minis-
ter can reply.

SHRI CHANDRAJIT YADAV
(Azamgarh): This Budget debate has
really become a very interesting de-
bate. It ultimately resulted into the
achievements and failures of Janata
Party Versus Congress Party Govern-
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ment ultimately resulting into a battle
of figures marshalled by both sides
and_I must say that the Finance Minis-
ter, very cleverly has tried to escape
all important issues aund has side-
tracked the whole thing. I would like
to know, in this hattle of figures and
battle of wits, where does the common
man, the poor man of India stand
today? Where does he stand?

PROF. MADHU DANDAVATE (Raja-
pur): He does not at zil. figure!

SHRI CHANDRAJIT YADAV: The
fact is, the poor man, the common man
of this country, findg that his miseries
are increasing day by day. They are
the real sufferers. If you cee, every
Finance Minister presenting nis Budget
says that it will not contribute to any
price increase. But if you lonk at the
figures—which I am not going to
quote—but if you look at the figures
of the consumer price index during the
last three years, the prices of vege-
tables, fruits, milk, fish, eggs. meat,
cement, fertiiiser, medicines,—these
things which are used by common
people—have risen. The price rise has
been on an average 10 to 15 per cent.
The cost of living of a common man
of this country has. ... (Interruption)

MR. DEPUTY-SPEAKER: The Fin-
ance Minister himself has announced
Rs. 400 crores yesterday, D.A.

SHRI CHANDRAJIT YADAV: I am
saying that the cost of living has in-
creased 10 to 15 per cent during the
last three y=2ars and I am saying that
this Budget year will also emd with a
minimum of 15 to 20 per cent higher
cost of living of the common man of
this country. This is the situation.
“Therefore, I would like to ask where
are we going?

MR. DEPUTY-SPEAKER: What the
‘Finance Minister was saving is that
the prices wili not increase because
.of this Budget.

SHRI CHANDRAJIT YADAV: I am
saying that every Finance Minister. ..
(Interruptions).

MARCH 16, 1982

Account) Bill, 1982 = 306

MR. DEPUTY-SPEAKER: That 8
what 1 was hearing.

SHRI CHANDRAJIT YADAV: will
you please listen to me? 1 am saying
that every Finance Minister has been
saying that and making this kind of
claim.

MR. DEPUTY-SPEAKER: Let us seé
what the Finance Minister says.

SHRI CHANDRAJIT YADAV: Every
Finarce Minister has been saying this,
and it has proved to be wrong. The
experience of the last so many years
has shown that the prices are increas-
ing, and know that, in the heart of
hearts, even the Finance Minister
knows that thig Budget is again going
to hit the common man The Railway
Budget and this Budset together have
imposed more than Rs. 1200 crores
taxes on the common man. Along with
the Central Budget if you take into
account the State Budgets alco, what
is going to happen?. The cost of travel
by rail and bus is going to be higher.
The communication is going to be
costlier. Construction of buildings is
going to be much costlier. The prices
of all essential goods are going to be
costlier Therefore, this claim, I think,
is very unrealistic and the Govern-
ment must think seriously about it.

The Finance Minister has claimed
that inflation has been controlied, In
the technical sense, yet. But in the real
sense, where then is it reflecte]? It is
not being reflected In the commgn
man'’s life. Where does the wrong lie?
You must think seriously about it, If .
you have controlled inflation, why is
it that you have failed to control
prices? '

1 know that it is an uneventful
Budget. It is a traditional and con-
ventional Budget which is helping 20
per cent rich of this country at the
cost of 80 per cent poor people. Tt is
a Budget within the framework of a
capitalist structure andg the soeio-
economic approach ig such which is
helping the elite of the society, the 20
per cenf people ot the country. If in-
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flation has been controlled, it must be
reflected in prices and prices must
come down. Will you please find out
—I know you are very studious and
you will find it out-—as to why it is
that the cost of the projects instead of
coming down, is increasing? Always
the reasong given are that because the
prices are increasing, therefore the
cost of the projects is also increasing.
Why this contradiction? If inflation has
been controlled, then it should reflect
in the prices and the cost of the pro-
jects should also come down. This is
the time when the Finance DMinister
must look into it,

It is a clear discrimination between
the agriculturist and the industrialist.
‘While the Finance Minister has ad-
mitted that he is going to give incen-
tives to industrialists who will pro-
duce more and export more, what
About the farmers? 1f they produce
more, instead of getting some incen-
tives, they get unremunerative prices.
Thig is the penalty, the punishment the
farmers get. Will you please lock
into it that during the last three years,
the subsidy which was being given to
the farmers between 1977 and 1979
was Rs. 650 crores and now it has been
teduced to Rs. 450 crores? Is it the
reward being given to the farmers of
this country, who are the back-bone of
our economy and who will continue
to be the back-bone of our esconomy
for many years to come? on
the other hand, the concessions
and subsidy given to the exporters
and industrialists have been increased
from Rs. 400 crores to Rs. 545 crores.

1 will conciude by sayving two or
three things. The Government of
India must have a proper price and
profit policy. Tt is high time that the
Government of India appoint a nation-
al commission for price and profit
policy so that this discrimination comes
to an end and the common man is
not exploited by the middle people as
they exploit him now.

Secondly, I will say that in fut.ure
the Government of India has to orient
its entire policy so that the unem-

Vote on 398
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ployment problem which is increasing
can be solved. There is mounting un-
employment in this country today. No
other country is facing as big -an un-
employment problems ‘as our country.

West European countries, West Ger-
many, Sweden, Holland, U.K. and
even U.S.A. are ziving compensation
allowance for the unemployed ycuth
of their countries. But what about our
country ? Therefore, ] demand that
the "Government of India must come
forward to give unemployment allow-
ance. In the States, the previous Ke-
rala Government, even the Maharash-
tra Government and the Punjab Gov-
ernment have taken certain steps.
Therefore, a minimum of Rs. 150 per
month should be ziven as unemploy-
ment allowance to those young peaple.
boys and girls, who continue to be
unemployed {iil the Government is in
a position to provile them suitable
jobs.

The third, and the last point I
would say, is that it is time that the
Government must think seriously.
You have admitted, and very rightly
admitted, that you want to put a cer-
tain ban on heavy industry which has
already entered into the areas of con-
sumer goods. In ‘respect of those
things which can be produced in the
small scale industry, as for example,
matches, why do you ailow the heavy
industry to go into those areas at all?
There should be total ban for them
in this country to enter into these
areas. If you want really to improve
our economy, if you want to remove
unemployment and. if you want to
make an employment generating eco-
nomy, then Ii is high time that those
things wkich” can be produced in cot-
tage industiries, small-scale industries
and medium industries are produced
in those industries only. Nlake them
modern industries, use the latest
machines, but they should be allowed
to- remain in medium, small and cot=
tage industries: There should be a
total ban on heavy industries to enter
into some of these areas. And 80 per
cant of your investment at least for

.
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the next 15 years or the next 3-4, Five
Year Planms, must be diverted to the
development of the rural sector. Pri-
ority must be given to rural road con-
struction, to getting electricity to
every village irrigation facilities to the
farmers and to small scale industries
in the rural areas. Only then this
country can be, in its true sense, a
gelf-reliant country. Otherwise, what
does self-reliance mean ? Self-reli-
ance is not merely an objective to us.
America has also a self-reliant econo-
my, West Germany hag also a self-
reliant economy, but in a country like
ours which is a poor country and

which is a backward country
and which has a developing
economecy we must combine

the objective of self-reliance
with a proper distribution of national
wealth which is produced in this
country, which is not being ‘gpne. The
wealth is going into the hands of 20
per cent of the people at the cost of
80 per cent. As you admitted your-
self, Mr. Finance Minister, we have
not yet been able to spread at the na-
tional level our public distribution
system and you rightly admitted that
public distribution system has to be
inbuilt as a part and parcel of our
national system at lsast for the next
20 years because we are a poor coun-
try and we are not able to give even
the esential things to our common
people. Will you please take steps
to see that during the next 3 years the
country will have a nation-wide spread
of the public distribution system, the
fair price shops, so that the essential
commodities at reasonable prices areé
made available ? As you said, it is
the middleman who is exploiting.
Therefore, taking one step on the ce-
ment front and ieaving the entire
gamut for further exploitation is not
going to bring any radical change.
Therefore the time is for very radi-
cal thinking. It should be done not
only through this Budget, but the en-
tire planning, the entire approac!i has
to be changed and it has to be ori-
ented in favour of 80 per cent of our
people. .
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To bring out these points I am op-
posing this Bill but I hope the Gov-
ernment will take into consideration.
all the points which I have made, 1
do agree with you that the interna--
tional situation is very very precari-
ous . We cannot play with the de-
fence and security of our country and
you have rightly said that we see the:
danger. But you know much bhefore
than anybody else that the country
can be defended only with satisfied.
people. Country can be defended only
with the full involvement of the peo~
ple. If the common people will go
dis-satisfied then the defence of the
country will also become difficult,

With these _.words I am opposing
this Bill and 1 hope the Fingnce Min-
ister will take into consideration these:
facts.

SHRI PRANAB MUKHERJEE =
Shastriji and Shri Yadav made certiain
points, Shastriji has kept his obser—
vations limited to three aspects—one
is about the dearness allowance, se-
cond is about the problem of freedom
fighters’ pensions aud third is about
slum clearance programme in Patna.

Shri Yadav has also pointed out the
overall national priority and the areas

of weakness in our developmentaF
strategy.

Firstly, while dealing with these
pointg which Shri Shastri mentioned,
I would like to pass on these com-
ments to the ministries: concerned
particularly in regard to the freedom
fighters particularly the point which
he mentioned in regard to those Mem-.
bers of Parliament who are freedom
fighters, I understand, a little anomasly
is theer—if they conttinue to be Mem-
ber of Parliament they are entitled
to freedom fighter's pension. If they

cease to be, they do not get it. We

have taken care of it. Shortly, Gov-
ernment will arrive at a decision.
Perhaps, it may be possible in this
Session of Parliament. But I am not
making any commitment. We have
gone into the problem. In regard to
the administration of this matter, as
the hon. Member knows, the Home
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Ministry is looking into it. There is
already an Advisory Committee con-
sisting of very prominent Members—
freedom fighters. I will pass it on to
them.

In regard to slum clearance, it is
now being taken over. Bihar Gov-
ernment is doing. We have made
certain allocations. But the details
can be given to the Ministry of Works
and Housing. I will pass it on to
them.

On Dearness Allowance as I have
mentioned, there will be some more
opportunities to discuss in detail.

You have said what I have done. De-
finitely, you have your own views.
You do not agree with me. But let

us have discussion on it.

In regard to some of the very sali-
ent points which Shri Chandrajit
Yaday raised, we discussed sume of
these problems. I want to tell him
that it is nobody's case that the pri-
ces for the commodities are coming
down. When we talk...(interruptions)
it is technical. The rate at which it
was increasing has declinec. But
that does not mean that the commo-
dities which were available at a par-
ticular price are available at a leser
price, That is noboidy’'s case.

Second point much more important
he said, is that it is necessary that
in our overall strategy—-developmen-
tal strategy—we cannot lose sight of
the important vulnerable section. I
do agree with him that these are the
areas where attention is to be given.
But at the same time the constraints
and the problems are there. All these
problems are not new to him. He
knows it and he has also viewed it
from different angles.

The third aspect which he has men-
tioned is in regard to the industrial
policy. Particularly, I wanted to men-
tion that this is our policy that we
would not like to see, and that is
precisely the reason I have not dis-
turbed the existing duty structure,
Sometimes we do it through dutv
structure, sometimes we do it through
licencing and keep production at a

PHALGUNA 25, 1003 (SAKA)

Vote on
Account) Bill, 1982

particular level

vation so that in our economy we can-
not just copy the pattern of any other
developed economy. We have our
own problems which are peculiar to
ourselves and these can be solved cnly
by ourselves.

In regard to agricullurists, I think
it is our effort and perhaps you will
agree with me that for all the com-
modities including ~otton we have not.
fixed any price. But we have in-
structed, particularly the C.C.I. and
Maharashtra Marketing Federation
that they can fix the price and on the
basis of that they can procure so that
there is no problem.

But in respect of others, except two
or three major commodities, we are
not having any problem. Cotton is a
temporary phenomenon. Last year,.
cotton got a good price and they were:
quite satisfied. Jute growers did not.
get it because of the obvious angj cer-

tain peculiar problems in the jute in-.

dustry which we are trying to tackle.
I am ready to admit that I had not
been able o do much when I was-
Commerce Minister, who directly deals
with the jute industry. I could not
sort it out. But, at the same time,
we are trying to find out various
mechanisms through  which, we can
tackle it. The international situation.
is another thing which we have to
keep in mind. When we talk of ex-
ports, I do not merely mean export of
finished products. Whlen we talk of
exports, basically our economy is an
agriculture economy, If I cannot ex--
port carpet packings, I cannot give a
substantial relief to the Jute
growers in Bengal, If I cannot
export texfiles, I cannot give any sub--
stantial relief to the cotton growers.
This point is also to be kept in mind..

I am not merely talking of the ag--
ricultural base products. Of course,
agricnlture contribution is substantial
and has an increasing effect. But I
do feel, we should evolve -certain
mechanisms through which we can
tackle the problems. Take the case
of onions. Last year, the onion price

\

Sometimes we use-
another instrument-sfraightway reser--

|
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crashed down, as you said, the grow-
ers had to suffer, because they pro-
duced more. But I calculated, as at
that time I was the Civil Supplies
Minister too, that to carry on from
Pune to eastern and northern part of
the country is much more than export-
ing it across the country. Therefcre,
each commodity’s locational point or
otherwise has to be kept in mind and
we have to evolve a strategy. We have
to take full advantige of the export
incentives. For all these commodities,
yYou cannot just have any strait-jacket
method. But if vou look into the
commodities and the areas from which
‘they come, you will evole strategies
and make them flexible so that one
can take advantage of it. Otherwise,
the biggest problem is that we have
to suffer ag in the case of sugarcane.
It is nobody's case. It is not that
some Party was responsible or some
‘Government was responsible. The
fact is that the svgar-cane growers
did not get the vrice. The following
year, they did not produce sugar-cane
and the country had lo suffer and we
had to go on imports. Therefore, it
1s nokbody’s case.

Particularly, in these years, we are
‘taking special care and the various
suggestions which you have made, are
more or less the general measures

SHRI CHANDRAJIT  YADAV:
What about unemployment ?

SHRI PRANAB MUKHERJEE
About unemployment, you will agree
with me that it can be solved, if we
can have a substantial growth. And
‘these are all the strategies and exer-
cises, like plan investment, invest-
ment in the 20-point programme, in-
vestment in the various sectors, for
creating more employment generation.

MR. DEPUTY-SPEAKER : The
-question is

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of India for the services of a part
of the financial year 1982-83, be
taken into consideration.”
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The motion was adopted.”

MR. DEPUTY-SPEAKKER : Now,
clause by clause consideraion. The
question is :

“That clauses 2,°3 and 4 and the

Schedule stand part of the Bill."

The motion was adopted.

Clauses 2, 3, and 4, and the Schedule
were added to the Bill.

Clause 1, the Enacling Formula and
the Title were added to the Rill.

SHRI PRANAB MUKHERJEE:
Sir, I beg to move:

“That the Bill be passed.”

MR. DEPUTY-SPEAKER : The
question is

“That the Bill be passed.”
The motion was adopted.

——

1410 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANT (GENERAIL) 1981-82

MR. DEPUTY-SPEAKER We now
take up the next it2m; Supplemen-
tary Demands for Crants (General).
Two hours have been allotted. Motion
moved :

“That the respeciive Supplemen-
fary sums not exceeding the amounts
on Revenue Account and Capital Ac-
count shown in the third eolumn of
the Order Paper be granied to the
President out of the Consolidated Fund
of India to defray the charges that
will come in course of payment during
the year ending the 31st day of March,
1982, in respect of the following de-
mands entered in the second column
ithereof —-

Demand Nos. 2, 4, 68, 7, 8. 11,
12, 13, 16, 18, 19, 20, 21, 22, 2%
24, 25, 26, 27, 29, 30, 32, 34, 35,
37, 38, 39, 40, 41, 42, 44, 45, 46,
47, 48, 49, 50, 52, 53, 54, 55, 58,
61, 63, 65, 67, 69, 70, 71, 75, 76,
77, 78, 79, 81, 82, 83, &8, 8Y, 90,
91, 93, 95, 102, 103, 105, 1U8, and
107.”

*Moved with the recommendation of the President.




